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FOR THE ATTENTION OF THE CREDITOR
OGUIRE VIRAGO PRIVATE LIMI
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9. | Address and e-mail of the No. 199, 4th Main, Banashankari 5th ooz mshe =sheer:hraghuraja@gmail.com
Interim Resolution Professional, | Stage, Bengaluru - 560061 ] o = - TR
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10. | Address and e-mail fo be used | No. 199, 4th Main, Banashankari 5th SR aEheeT
for comrespondence with the Stage, Bengaluru - 560061 moguirevirago.irp@gmail.com
Interim Resolution Professional | Email id: moguirevirago.im@gmail.col | [ 7= 208r érses oo 263 e 2026
11. | Lastdateforsubmissionofclaims | 26th June 2026. 12lmocss Zomeg = ezooos
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(b) Details of authorised | (b) Not Applicable
representatives are available at:

MNotice is hereby given that the Hon'ble National Company Law Tribunal, Bengalu
has ordered the commencement of a Corporate Insolvency Resolution Process
M/s. Moguire Virago Private Limited under CIRP on 09th June 2026 (Order coj
uploaded on 10th June 2026).

The creditors of M/s. Moguire Virago Private Limited under CIRP are hereby callf
upon to submit their claims with proof on or before 26th June 2026 to the Inter|
Resolution Professional at the address mentioned against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means on
All other creditors may submit the claims with proof in person, by post or
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Sd/-(Raghu Raja H)
Date: 11th June 2026 Interim Resolution Professional
Place: Bengaluru M/s. Moguire Virago Private Limit{

The public notice was published on 12th June 2026 in the following newspapers:
Deccan Herald (English)- All Karnataka Editions

Prajavani (Kannada) — All Karnataka Editions



